
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

OA NO. 80 OF 2023 

Varun Gulati 

__Appellant 

Versus 

Union of India &Anr. 

	Respondent(s) 

Most Respectfully Showeth, 

	

1. 	That, this Hon'ble Court vide its orders dated 10.04.2024, directed the Board to file the 

progress report in respect of recruitment and filling of posts at least one week before the 

next date of hearing. 

It is for the information of this Hon'ble Tribunal that the matter of filling up the vacant 

posts in the State Pollution Control Board is also pending before the Hon'ble Apex Court 

in Writ Petition(s)(Civil) No.(S). 13029 of 1985 titled "M.C. MEHTA versus Union 

of India. 

2. 

	

	That, after filing the status report on 22.02.2024, the Respondent Board on the 

recommendations of Haryana Public Service Commission, has appointed 25 Assistant 

Environmental Engineer against the requisition of 54 posts of Assistant Environmental 

Engineers sent to HPSC on 17.04.2023/30.05.2023 and the process to send the requisition 

of remaining 29 posts to HPSC is under active consideration. 

	

3. 	That, presently 450 posts of different cadres are sanctioned on regular basis in the 

Haryana State Pollution Control Board. In addition, 33 posts of Group D are sanctioned to 

be filled through outsourcing. The position of posts sanctioned (regular and outsourcing), 

filled up and vacant in the Board, is as under :- 

Number of Posts 

Sanctioned 
Number of Posts 

filled up 

Number of Posts 

vacant 

Group 'A' 66 40 26 

Number of Posts 

Sanctioned 

Number of Posts 

filled up 

Number of Posts 

vacant 

Group 'B' 149 84 65 

Number of Posts 

Sanctioned 
Number of Posts 

filled up 
Number of Posts 

vacant 

Group 'C' 189 107 

(Regular=48 

Outsourcing=59) 

82 

Number of Posts 

Sanctioned 

Number of Posts 

filled up 

Number of Posts 

vacant 

Group 'D' 79 

(Regular=46 

Outsourcing=33) 

79 

(Regular=30 

Outsourcing=49) 

0 

Grand Total 

(Group A+B+C+D) 
483 

(Regular=450 

Outsourcing=33) 

310 

(Regular=202 

Outsourcing=108) 

173 
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The detailed position of cadre-wise, vacant posts, Steps taken by the 

Haryana State Pollution Control Board to fill up the vacant posts and also the 

approximate time for filling the vacant posts is at Annexure-'A'. 

4. 	That in the last six months, the Respondent Board has appointed 37 

persons including 25 Assistant Environmental Engineers and 12 other cadre 

posts which indicates that the Haryana State Pollution Control Board has 

made sincere efforts to fill-up the vacant posts. It is also intimated that the 

Board has already sent requisition to the HPSC and HSSC of all direct 

recruitment posts for making selections and also pursuing with the 

recruitment agencies to expedite the matter. 

Date: 30.07.2024 

Place: Panchkula 

Verification 

Re pondelyt 

  

It is verified that the contention made in para No. 1 to 4 are true and correct 

and the figures mentioned in Annexure-`A' have been derived from the 

official record and believed to be correct. 

Date: 30.07.2024 

Place: Panchkula 
R
11-1 

pondent 
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Filled
  

u
p

 th
rou

gh  N
ation

al  
Info

rm
atics

 Cen
te

r
 (N

IC
)
 o
n

 co
n
tract 

b
asis. 

H
SP

C
B

  h
ad  

se
n
t
 re

quisitio
n

 of  5
4
 A

E
E

's
 to
 H

P
S

C
 on 

1
7.04

.202
3

  /  3
0

.0
5

.2
0
23,
 again

s
t w

hich  H
PSC

  reco
m

m
en

d
ed  2

5  
A

E
E's

 an
d
  H

SPC
B

 h
av

e b
e
e
n

 give
n
 th
e
 appointm

en
t. 

Rem
aining

 29
 po

sts
 will  b

e
 re-ad

vertise
d

 b
y

 th
e
 H

P
S

C
 an

d
  

requisitio
n
 has

 alread
y b

ee
n
 se

n
t to

 H
P

S
C

 o
n

 29
.0

7
.2

0
24 

(i) 

T
h
e
 requisitio

n
 to

 fill  u
p

 th
e
 vacan

t 0
5
 po

sts
 of  Scie

ntist-' B
'  

ha
s b

ee
n
 se

n
t to

 Ha
ry

a
n
a
 P

ublic
 Service C

om
m

issio
n
 on 

0
1

.0
5

.20
2
4

. 

(ii) 

Po
sts

 circulated
  to

 oth
e
r
 de

p
artm

en
ts

 an
d
 public

 notic
e
 also

 
issued  in

 th
e
 lead

ing
 New

s P
a
p

e
rs

 to
 fill  

u
p

 th
e
 posts

 on 
d
e
p

u
tatio

n
 o
n

 18.0
4
.2

0
2

2
 an

d
 2

2
.0

3
.2

0
2

3.
 
0

9
 no

. 
a

pplication
s
 w
e

re
 received  th

ro
u

gh  pro
p

e
r ch

ann
el  an

d
  0

3
  

can
d

id
ate

s
 w

ere
 eligible, b

u
t only 01 S

cien
tist-B

  h
a
s
 joined

. 

Lis
t o

f activitie
s
 to

 be
 carrie

d
 o
u
t fo

r fillin
g
 th
e
 vacan

cy
 an

d
 th

eir 
resp

ective
 tim

elin
e 
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4,  1-4, in 

Z 
0 

D
riv

er 

A
cco

u
n

ts
 Clerk

 

Ju
nior S

cale
 Sten

o
g

ra
ph

er 

Sen
io

r Scale S
ten

o
gra

ph
e

r 

A
cco

u
n

tan
t 

S. 

L'4 
cu 
m 

Perso
nal  A

ssistan
t 

Junior S
cien

tific A
ssistan

t 

Junior E
nviro

n
m

en
tal  E

ngin
eer 

S
e

nior S
cien

tific
 A

ssistan
t 

N
am

e
 of  P

o
st 

O 0
3
  

(02
-pro

m
o

tio
n

 &
 

0
1

 Direct 

0
4

 
(0

2
-pro

m
o

tio
n
 &

 

0
2

 Direct 

NJ 
lri 

0
7
  

(0
5-p

ro
m

o
tio

n
 &

 	
02 D

ire
c
t ) 

N
u

m
b
e
r
 of  P

o
sts

 sa
n

ctio
n

ed
  

V
I--s 

0
7
 

(0
5

-pro
m

o
tio

n
 &

 
0

2
 Dire

c
t ) 

N
u

m
b
e
r
 of  P

o
sts 

v
a
c
a
n

t 

Since O
cto

b
er, 

2
0

2
3

 (09 
m

o
n
th

s) 

Sin
c
e
 M

arch
, 

2 0
0
4
 (2

4
3
 

m
o
n
th

s) 

Since A
ug

u
st, 

2
0
1
4
  (130

  

m
o

n
th

s) 

Since Ju
n
e
, 

20
1

9
  (6

1
 

m
o
n
th
s
)
 
 

Sin
c
e
 Jan

u
ary, 

2
0
2
0
 (5

3
 

m
o
n
th

s) 

Sinc
e
 Jun

e, 
2

0
2

2
 (23

 
m

o
n

th
s) 

Since
 Jan

u
ary, 

20
1
2
 (146 

m
o
n
th

s) 

Sin
ce M

ay, 

2
0

1
9

 (54 

m
o
n
th

s) 

VI --- 5 m,-, 
0 CD  
3 'E 
O 

=-•.-, '...7  
tv ;L, 	e., 

Ui 

D
u

ra
tio

n
 sin

c
e
 

w
h
e
n

 va
ca

n
t 

(In
 m

o
n

th
) 

Po
sts

 m
ean

t fo
r pro

m
o

tio
n

 co
u
ld

 no
t b

e 
fille

d
 up

 a
s
 in feed

e
r cad

re,
 no

 officia
l is 

eligible fo
r prom

otion
. 

0
2
  p

o
sts

 are
 m

ean
t fo

r pro
m

o
tio

n
 could  

no
t b

e filled
  u

p
 as in

 th
e feed

e
r cad

re, 

n
o
 official  is

 eligible fo
r prom

o
tion

. 

P
o
sts

 m
ean

t fo
r pro

m
o

tio
n

 could  n
o

t b
e 

filled
  

u
p
 as in

 th
e
 f

eed
e
r
 cad

re,
 

no 

official  is
 eligible fo

r pro
m

o
tion
.
 
 

Po
sts

 m
ean

t fo
r pro

m
o

tio
n

 co
uld  n

o
t b

e 
filled

  
u
p

 a
s
 in

 th
e
 f

e
ed

e
r
 cad

re,
 

no 
official  is

 eligible fo
r pro

m
otion

. 

P
o

sts
 m

ea
nt fo

r pro
m

o
tio

n
 could  n

o
t b

e 

filled
  

u
p

 as in
 th

e
 f

eed
e
r
 cad

re,
 

n
o
 

official  is
 eligible fo

r pro
m

o
tio

n
. 

Five
 po

sts
 are

 m
ea

n
t fo

r pro
m

o
tio

n
 b

ut 
could  

n
o
t b

e
 fille

d
 u
p

 a
s
 n
o

 pers
o
n
 is 

eligib
le

 f
o
r
 pro

m
o
tio

n
 in

 th
e
 f

eed
er 

cad
re

. 

R
e
a

so
n

 fo
r
 n
o
t fillin

g
 th
e
 va

c
a
n

t p
o
sts 

Exp
ected

  
to

 b
e
 filled

  

u
p
 w

ith
in 3

-4
 m

o
n
th

s 

Tim
elin

e
 c a

n
 n
o

t b
e 

fixed
. 

Tim
elin

e
 c
a
n
 no

t b
e 

fixed
. 

Tim
elin

e
 c
a
n

 n
o

t b
e 

fixed
. 

Exp
ected

  
to

 b
e
 filled

  
u
p

 w
ith

in 3-4
 m

o
n
th

s 

Tim
elin

e
 c
a
n
 n
o

t b
e 

fixed
. 

Tim
elin

e
 c
a
n

 n
o
t b

e 
fixed

. 

Exp
ected

  
to

 b
e
 f

illed
  

u
p
 w

ith
in 3

-4
 m

o
n
th

s 

Ex
p
ected

  
to

 b
e
 filled

  

u
p
 w

ith
in 3-4

 m
o
n
th

s 

Tim
elin

e fo
r filling

 up 
th
e
 prom

o
tio

n
s
 po

sts 
c
a
n
 no

t b
e
 given

 

0
2
 po

sts
 of  SSA

  m
ean

t 
fo

r d
ire

c
t qu

o
ta

 are 
ex

p
ected

  
to

 b
e
 filled

  
u
p
 w

ith
in

 3-4
  m

o
n
th

s 

T
im

elin
e fo

r fillin
g

 th
e
 

v
a
ca

n
cy

 

(in
 m

o
n

th
) 

R
equisitio

n
 se

n
t to

 th
e
 H

SSC
. 

R
equisitio

n
 to

 fill  u
p

 th
e
 1

 po
st of  Junio

r S
cale S

ten
o

g
ra

ph
er h

a
s 

be
e
n

 se
n
t to

 th
e H

ary
an

a S
taff  S

electio
n
 C

o
m

m
ission

. T
h

e H
S

S
C

  

h
a
s
 co

n
d

ucted
  th

e
 scree

ning
 te

s
t an

d
  th

e
 po

st is likely
 to

 b
e filled

  

u
p
 in 3-4

 m
o
n
th

s. 

R
equisitio

n
 to

 fill  u
p
 2
 po

sts
 of  

A
cco

u
n
tan

t h
as b

ee
n
 se

n
t to

 th
e
 

H
ary

an
a S

taff  S
election C

o
m

m
ission
.
 

T
h
e
 H

SSC
 h

a
s
 cond

ucted
  th

e 

scree
ning

 te
s
t and  th

e
 post is likely

 to
 b

e fille
d

 up in
 3-4

 m
o

n
th

s. 

(i) 

Re
quisitio

n
 to

 fill  u
p

 1
0

  p
o

sts
 of  JS

A
 h

as b
e
e
n

 se
n
t to

 th
e 

H
ary

a
n
a
 S

taff  S
electio

n
 C

o
m

m
ission
.
 

T
he

 HSS
C

 h
as 

co
n

d
ucted

  th
e
 scre

ening
 te

s
t an

d
  th

e
 po

sts
 are likely

 to
 b

e
 

filled
-u

p in 3-4
 m

o
n

th
s. 

(ii) 

0
8
 Po

sts
 are filled

  u
p
 th

rou
gh  O

u
tsourcing

 (H
K

R
N

L) 

Requisitio
n

 to
 fill  

u
p

 th
e
 2
4
 p
o
s
t of  JE

E
 h

a
s b

e
e
n
 s
e
n

t to
 th

e 

H
aryan

a S
taff  S

election C
o
m

m
ission

. T
h

e H
S

SC
 h

a
s
 cond

ucted
  th

e
 

screen
ing

 te
s
t an

d
  th

e
 post is likely

 to
 b

e filled
  u

p
 in 3-

4
 m

o
n

th
s. 

R
equisitio

n
 to

 fill up
 0
2

 p
o
st of  SSA

  th
e
 po

st h
as b

e
e
n

 sen
t to

 th
e
 

H
ary

an
a S

taff  S
election C

o
m

m
ission
.
 

T
h
e
 H

SSC
 h
a
s
 cond

ucted
  th

e 
screen

ing
 te

s
t a

n
d
 th
e
 p
o
st is likely

 to
 b

e fille
d

 u
p

 in
 3-4

 m
o
n
th

s. 

Lis
t
 of  a

ctivitie
s
 to

 b
e
 ca

r
ried

  o
u

t fo
r fillin

g
 th
e
 va

ca
n

cy
 a
n

d
 th

e
ir 

res
pectiv

e
 tim

elin
e 
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G
ra

n
d
  T

o
ta

l  (A
+

B
+

C
+

D
) 

T
o

tal  

Cfl lf, w I, I—, 

G
ro

u
p

 D 

"..1 
0 
r+ 

I—. 
4,  

vi 
7 
2 
P 

Sw
e

e
p
e
r 

M
a

li-cu
m

-C
ho

w
k
id

a
r 

F
ie

ld
  A

tte
n
d

a
n

t 

fD 

D
a
ftri 

S
e
n
io

r Pe
o
n
 

0
 

La
b

o
ra

to
ry A

tte
n
d
a

n
t 

n Ste
n
o
-ty

p
ist 

N
a

m
e

 o
f  P

o
s
t 

4
8

3
 

(R
e
g

u
la

r-4
5
0
 

O
u
ts

o
u

rc
in

g
-3

3
) 

....j 
(.0 

0
1
 

(d
im

in
ish

in
g

) 

0
2

 (d
im

in
ish

in
g
) 

2
2

 

(
 10

 Re
g
u
la

r) 

(1
2

 O
u

tso
u
rce

d
) 

5
1

 

(
 30

 Re
g
u
la

r) 

(
2
1
 Ou

tso
u

rce
d

) 

TO
  0

2
 

I-1 
00 
t.0 

10
  

(08
-p

ro
m

o
tio

n
 &
 

0
2
  D

ire
c
t 

4
6  

(0
9

-p
ro

m
o

tio
n

 &
 

3
7
 D

ire
c
t 

0
8

 

(0
2
-p

ro
m

o
tio

n
 &
 

0
6
 D

ire
c
t 

N
u
m

b
e
r o

f  Po
s
ts

 sa
n
ctio

n
e
d
  

I-. 
.s.i 
Lu 

a 0 0 0 0 o o 
cr, A 

N
u

m
b
e
r o

f  P
o
s
ts 

v
a
c
a
n
t 

S
in

c
e

 Ju
ly
,
 

2
0
2
1
 

(3
6

 m
o
n
th

s) 

cm 
'3' 

3 	:?:.' 	2 
O ", o 

LA.,  __ 0 ..._, 	, 
0 
ro 

D
u
ra

tio
n

 sin
ce

 
w

h
e
n
 va

ca
n

t 

(In
 m

o
n
th

) 

. 

2
 po

sts
 m

e
a
n
t fo

r
 pro

m
o
tio

n
 co

u
ld

  n
o
t 

b
e

 fille
d

  u
p

 as in
 th

e
 fe

e
d
e
r ca

d
re
,
 

n
o

 

o
fficia

l  is
 elig

ib
le

 fo
r p

ro
m

o
tio

n
. 

R
e
a
so

n
 fo

r no
t fillin

g
 th
e

 va
c
a
n
t p

o
s
ts 

T
im

e
lin

e 	
fo

r 

p
ro

m
o

tio
n
a
l  p

o
sts

 ca
n
 

n
o
t b

e
 giv

e
n
. 

T
h
e

 5
 po

sts
 m

e
a
n
t fo

r 

d
ire

c
t re

cru
itm

e
n

t are
 

e
x
p

e
cte

d
  
to

 b
e

 fille
d

  

u
p

 w
ith

in
 3
-4

 m
o
n
th

s 

T
im

e
lin

e
 fo

r fillin
g
 th

e 

v
a
ca

n
cy

 

(in
 m
o

n
th

) 

A
ll  th

e
 po

sts
 are

 fille
d

  u
p

. 

A
ll  th

e
 po

sts
 are

 fille
d

  u
p
. 

A
ll  th

e
 po

sts
 are

 fille
d

  u
p

. 

T
h
e
 p
o

s
t is fille

d
 up

 

A
ll  p

o
sts

 are
 fille

d
  u

p
 

(i) 

A
m

e
n
d
m

e
n
t in

 se
rvic

e
 ru

le
s is

 un
d
e

r co
n
sid

e
ra

tio
n
,
 

w
ith

  th
e
 

G
o

ve
rn

m
e

n
t. 

(ii) 

3
 O

u
tso

u
rcin

g
 (H

K
R

N
L). 

R
e
q
u
isitio

n
 to

 fill up
 th

e
 5

 po
st h

a
s b

e
e

n
 se

n
t to

 th
e

 Ha
ry

a
n

a
 Sta

ff  
S
e

le
ctio

n
 C

o
m

m
issio

n
.
 

T
h
e

 HSS
C

 h
a

s
 co

n
d

u
cte

d
  th

e
 sc

ree
n

in
g

 
te

s
t an

d
  th

e
 p
o

s
t is lik

e
ly

 to
 b

e
 fille

d
 up

 in
 3-4

. 

Lis
t o

f  a
c
tiv

itie
s
 to

 be
 ca

rrie
d
  o

u
t fo

r fillin
g
 th
e

 va
ca

n
cy

 an
d
  th

e
ir 

re
sp

e
c
tiv

e
 tim

e
lin

e
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